HIGH COURT OF UTTARANCHAL
AT NAINITAL
NOTIFICATION

No. o &. /Admn.A/2004 Dt “ebruary 10, 2004.
Sri Kanta Prashad, Additional District and Sessions Judge/ 11 Fast

Track Court, Udham Singh Nagar 10 be the Additional District and Sessions
Judge/ | F.T.C., Roorkee (Hardwar) vice Sri R.C.Kukreti.

No. 1./ Admn.A/2004 Dt February 10, 2004.

S R.C.Kukreti, Additional District & Sessions Judge/ 1 Fast track
Court. Roorkee (Hardwar) 1o be the Addl District & Sessions Judge/ 11 Fast
Track Court, Dehradun vice Sri D.P.Gairola.

No. o8/ Admn.A/2004 Dt February 10, 2004.

Sri D.P.Gairola, Additional District & sessions Judge/ 11 I'ast track
Court, Dehradun to be the Addl, District & Sessions Judge/ 111 Fast Track
Court, Dehradun vice Sri Ravindra Maithani.

No. o6/ Admn.A/2004 Dt. February 10, 2004.

Sri Ravindra Maithani, Add%tiunal District & sessions Judge/ I11 Fast
irack Court, Dehradun to be e Addl. District & Sessions Judge/ TV Fast
Track Court, Dehradun vice Sri N.B.Singh.

No. ip./ Admn.A/2004 Dt. February 10, 2004.

Sri N.B.Singh, Additional District & sessions Judge/ IVFast track
Court. Dehradun to be the Addl. District & Sessions Judge/ V Fast Track

Court, Dehradun vice Sri Udai Raj.

No. \\./ Admn.A2004 Dt. February 10, 2004.

Sri Udai Raj. Additional District & sessions Judge/ VIast track Court,

Dehradun to be the Addl. District & Sessions Judge/ V] Fast Track Court,
Dehradun.
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